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"nne of Income-tax Retums by MIs 
WIld Life Adv~ ..... " and MIs 

Amber Toul'B (Pvt.) Ucl. 

2971. SHRI G, M. I1ANATWALA 

SHIH ~,IYAM SUNDER 
GUPTA: 

SHU; lillJ-':HTIAR SINGH 
MALIK: 

Will the Mini.!t1H" ... f FINA~CE be 
pleased to state: 

,.1, 

(a) wftether it is a fact that Mis, 
Wild Life Adventure Tours and Mis. 
Amber Tours Pvt. Ltd. C-42, Con-
naught Place, New Delhi, have filed 
theW'income-tax returns upto date; 

(b) if not. what are the reasons 
the~or; and 

(C') whether any action has si\1ce 
been taken by Government in the 
matter taking into cognizan~e tne 
offences committed by thel!e- IIrms 
durine the last. three. years? 

MINISTER OF STATE TN 
MINISTRY OF FINANCE 

THE 
THE 
(SHRI 
Yes, Sir. 

ZULFIQUARULLAH): (a) 

(b) 11'1 ... ;WN Of answer to part (a) 
the qU~J ;'·.,n .io~s not arise. 

(c ) Penalty proceeodinp Wldet' sec-
tion 271 (I) . (C) and under, section 273 
of the Income-tax Act. 191P have 
been initiated for assessment year 
1974-75 and assessment year 197!l-76 
in the C!l1'Je d M/s. Amber Tours (P) 
Md. Penalty proceedings under sec-
tion 271' J ,I (a), 271 (1 ~ (c) and .!73 
have b~~n i"iti;;,ted for assessment 
year 1975-76 in the case of Mis. Wild 
Life Adventure Tours. 

Report of .lames Raj Com.~ttee on 
Public Secter BaItk" 

2972. SHRI CHITTA BASU: Will 
the Minister of FINANCE be pleased 
t,l state: 

(a) whether the James Raj Com-
mittee on the functioning of the pub-
lic sector Banks has since submitted 
its report; 

(b) if so, the salient features of 
the recommendation; ami 

(c) the actions taken thereon? 

THE MINISTER OF FINANCE 
(SHRI H. M. P. fEL): (a) to (c). 
The James Raj Commi~ee ap-
pointed t" study the, functioning 
of the public sector banks 
submitted its 1 epcrt to the Reserve 
Bank o~ India in April, 1978. The 
gist Of the main recommendations ('on-
tained in the Report and the action 
taken/propolled to bp taken thereon 
by the l«!serve BanI;: are given in the 
Statement. Other recommendations of 




